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" c __ ,d .. for Co.orcllaated Study on 
.', .effects of Toxic Gas Leakag. 011 

L"~ Systems 

.95. SHIU N. DENNIS; WiJI the 
Minister of CHEMICALS. AND PERTl .. , 
.tIZBR~ be plellsed \0 state:' . 

TIiB MINISTBk OF CHEMICALS 
AND FERTILIZERS ..,.ND INDUSTR.Y 
AND COMPANY AF1'AIRS '(SHRI 
VEBll'END~A PATIL); (8) to (d).: 
,Yesi Sir •. , However,' this survey bas not 
cov~red the "entirc. affected I\tea. The 

. complete. findings ~ .and the analysis of 
the da ta collected during the survey has 
Dot· been received fr()m the. State Govern-
m~nt, so far. 

... (a) whetqer Government have set up 
.any national sCientific and. medical 
committee for a co-ordinated study on 
the ,etfects of toxi(! sa's leakage 9n live 
systems; and 

. (b) jf'so, the details T!garding com· 
position' and terms of teference of the 
Committee? 

THE MINISTER OF CHEMICALS 
AND FERTl.LIZERS (SHRI VEEREN-
DRA' PATIL) ': (a) and (b): No, Sir. A 
ploposaJ to set LIP a national $cienti6c 
and medica) cornmllh:e for a coordinated 
s\udy on lhl.! dfecls of toxic. gas Jeakage 
on life systems nnd to give author'ltative 
Opinion about appropriate step that 
need to' be ,aken on (he medk~J' and 
scienlific'level is being worked OUf. Nf) 
decision has yet been taken in the 
matter .. 

. Survey -of Gas affected Families in Bhopal 
conducted by Tata Institute or 

Social Sciences \ 

'*96. SHRI MOHAN LAL PATEL: 
PROP.. MADHU OANDA .. 

VA.TE :. 

Eft'e.ct qf withdrawal of American Firm 
"ChevrOn" '011 lD4ia'. Plan to attala 

Self.suftlelent In Oil and Ga • 

·*97.' . SHRI MAHENDRA SINGH :. 
Wjll the Minister of PETROLEUM be 

.' pleascd to state : . 
(a) whether the ,American firm 

"Chevron H, which under a' five-year 
agreement had contracted for expJora ... 
tion of oil in the continental .helf of 
Saurashtra, has ",decided to Quit in view 
of 'its failure to stl ike .'oi I and gas in tbe 
area after drilling three well,S ; 

, "(b) ~. if so, whether. it is ~jkely' to 
affect Indi~ 's plans for attainins lel( .. 
sufficiency in oil and ps ; and 

(c) the alternat'ive$ ,that arC beInl 
tapped to ensure achievement of le)f. 

, sufficiency in oil as earlier projected? 

; . THE MINISTER OFSTATB OFTHE 
.. MINISTRY OF PETROLEllM (SHRI 

NAWAL klSHORE SHARMA): (8) 
Will the Minister. of CHEMICALS. Yes, Sir. 

AND FERTILIZERS be pleased to state; 

(a) wbothet a team of expertS from, _ 
the Tata Institute of Social. Sciences, 
engaged' by the ,Government' of Madhya 
Pradesh, has conCfucted door. to . door 
survey of the. gas.affected ._ famiHea: in 
Bhopal; 

, (b) if s~~ the fin4ings ·of the' team; 

(c)· the number of persOQS sutTeri'ng 
from lor .... term 'e)fects of the ,poisonous 
aas ; and 

(d) the details ,of .bell' ten~ered by 
Government· to such patients? 

w • 

(b) No, Sir. .. 
(c) Greater thrust is proposed 10 be 

,ptovided in the VII plan to exploration 
and exploitation of oil and ,as by ONCe 
Qnd OIL. . 

Sle .. ror "'.r Production .of Paper 

. *98.' . SHRI DHARAM PAL SINGH 
MALIK: win tbe Minister of INDUs.. 
TRY AND COMPANY AFFA1'RS be 
pleased to st~tc: : 

<a) 'whetbet Ooftrnr.nt at.., aware 
that prices of paper in the coun~ry baves 
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considerabJy Increased due to the short-
81e of paper ; 

(b) wbether, Government are cOl\Si .. 
dering any, proposal for higher "roduc .. 
tio~ and ellsy availability of paper'; , 

(C) jf so, the details thereof; and . 

. (d) the total production of paper in 
the country at present and its consump .. 
lion? 

.. 

.' (Iv) .Import d'uty .on waste paper used 

(v) 

for J)n-per,', making has been 
waived ... 

Fiexibi lily bas been 'given to" the, 
paper industry for production of 
any variety of paPer and pulp, 
hlc1uding paper board/straw 
board within 'the licensed, capa .. 
city in line with the' mark:t 'de • 
&and. 

(d) The prodnctlon of pap!.!r and 
THB MINISTER OF CHEMICALS' paper board in 1984 was 14 lakh tonnes 

AND FERTILIZERS AND INDUSTRY 'which more or less matches the cOllsump-
AND . COMPANY AFFAIRS (SHR[ VEE- tion. 
RENDRA PATIL) : (a) Although most of 
the manufacturers have recentiy increased New Industrial Policy 
the price of papers by about Rs. 5.00 
per tonne to. cover the increase in the *99. SHRI KA MAL NATH: Wi" 

. cost of major inputs such as raw mate- the 'Minister of INDUSTRY AND 
rial, chemica.ls, power and coal, there is, COMPANY AFFAIRS be pleased to 
at present no shortage of paper .and paper state: 
board i,n the ,country. ' 

, (b) and (c): The installed capa'city 
for manufacture of "paper and, paper 
board in the country has "reached· a level 
of 23.49 lakh tonnes as c;)O 1.1. 85, 
thus exceeding the target of 20.5 lakh 
tonnes fix~,d ,for, the Sixth Plan. An 
additional capacity of ~4.8 lakh lonnes 
has also been approved by way' . of 
Industrial Licence/Letters oJ Intent and ' 
Registration with D.O .. T.O., which is 
under various stages· of implementation. 
Apart from improving the infrastruc-
,tural support to enable the indu~try to 
achieve higher c capacity utilisation. the 
other steps'taken to improve the perfor .. 
mance of the industry indude, inler-alia 
the ~o)lowinl : ' • 

(i) EX"cise rebates have been offered 
for· use of unconventional raw 
materials by small paper mi lis. , 
utilisation of bagasse Jor paper 
manufactured by new units. 

(ii) Cttstl?ms duty 'On imported pulp 
and wood chips totally exemp-
,ted. 

(iii) Customs duty on wood in cert~in 
specified form has been reduced 
from l"OO~~ to 10%. 

(a) whethc'r' Government· are work. 
ing on a' new Industrial policy; 

'(b) if so, when the new policy will 
be announced; 

(c) whether Private Sector will be 
allnwed to enter 90m~ area8 which were 
hilhertofore the monopoly, ,of the Public 
Sector; and 

(d) the other steps envisaged to in-
crease industrial' production, improve 
quality of production and ,to bring 
down prices of industrial goods 1 

THE MINI,STER ,OF CHEMICALS 
FERTILIZERS AND INDUSTRY AND 
COMPANY AFFAIRS" (SHRI 
VEERENDRA PATIL): (a) to (d).: 
Government's Industrial Policy' is set 
out in the Indu\trial Policy Resolution 
of 19S6 and more precisely in the indu,s-
trial polictY of July. "1980. The role assign" 

. ed to the pUblic sector and 'private sector 
is at.o set out . in the Industrial Policy 
Resolution. 19S6 which continuC8' to. be 
operative except that the priva.te sector 
has been recently permitted to take up the 
maftufBtcture . of telecommunication equip.. 
ment (or' insta.lIation ' at the subscriber's 
premises, ,such 'as teleph()De j~struments, 


